WP(C) No. 21/2011

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

28.03.2014

As prayed for by the learned counsel appearing for the
petitioner, list on 31.03.2014.

JUDGE

Sylvana



WP(C) No. 83/2013

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

28.03.2014

As prayed for by the learned counsel appearing for the
respondents, list on 11.04.2014.

JUDGE

Sylvana



WP(C) No. 194/2012

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

28.03.2014

As prayed for by the learned counsel appearing for the
respondents, list on 11.04.2014.

JUDGE

Sylvana
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THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

28.03.2014

parties, list this case on 11.04.2014

Sylvana

As prayed for by the learned counsel appearing for the

JUDGE



WP(C) No. 323/2012

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

28.03.2014

As prayed for by the learned counsel appearing for the
respondent, list on 04.04.2014.

JUDGE

Sylvana



